
POSSESSION NOTICE (for Immovable Properties)
Whereas, the undersigned being the Authorized Officer of Asset Reconstruction Company (India) Limited acting in its capacity as
Trustee of undermentioned Trusts under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (54 of 2002) ("said Act") and in exercise of powers conferred under Section 13 (12) of the said Act read with Rule
3 of the Security Interest (Enforcement) Rules, 2002 ("said Rules") issued a demand notice. Calling upon the following borrower/guar-
antor(s)/mortgagor(s) to repay the amount, details of which are mentioned in the table below: The borrower/guarantor(s)/mort-
gagor(s) having failed to repay the said amounts, notice is hereby given to the borrower/guarantor(s)/mortgagor(s) in partic-
ular and the public in general that the undersigned has taken possession of the underlying Immovable Property described
herein below in exercise of powers conferred on him/her under Sub-Section (4) of Section 13 of the said Act read with Rule
8 of the said Rules on "AS IS WHERE IS & WHATEVER THERE IS BASIS" on the date mentioned below.

The borrower/guarantor(s)/mortgagor(s) in particular and the public in general are hereby cautioned that Arcil is in law-
ful possession of the Immovable Property mentioned above and under Section 13(13) of the SARFAESI Act, 2002, the
borrower/ guarantor(s)/mortgagor(s) or any person whatsoever, shall after receipt of this notice not transfer by way of
sale, lease or otherwise deal with/ alienate the Immovable Property, without prior written consent of Arcil and any deal-
ings with the Immovable Property will be subject to the charge of Arcil for the amount as mentioned above along with
future interest at the contractual rate on the aforesaid amount together with incidental expenses, cost, charges etc. The
borrowers'/guarantors'/mortgagors' attention is invited to the provisions of the Sub-Section (8) of Section 13 of the said
Act, in respect of time available to redeem the above mentioned Immovable Property.
Place: Kolkata Sd/- Authorised Officer
Date: 13-05-2026 Asset Reconstruction Company (India) Ltd. (In capacity as Trustee)

Description of Properties: All that piece and parcels of land measuring 03 decimal more or less, recorded in
Current L.R Khatian No. 490 and 491, L.R Plot No. 219, J.L No. 145, Mouza: Uttar Umarpur, Gram Panchayet:
Mahadipur, within the jurisdiction of P.S. English Bazar, Registered Office at A.D.S.R: Malda, District: Malda,
State: West Bengal The said Land is butted and bounded as follows: North: Land of Gaya Bagti, South: Land of
Rabul Sheikh, East: Land of Maniruddin Sheikh, West: 8 Feet Wide Road

Borrower Name /
Co-Borrower Name

Sl.
No.

LAN No. / Trust
Name / Bank Name Demand Notice Date and Amount Possession

Date

Borrower:
Maniruddin Sekh
Co-Borrower:
Nura Bibi,

Loan A/c No.
71180000017368
Arcil-2024C-004-

Trust
Bandhan Bank

1 Rs. 13,44,479/- (Rupees Thirteen Lakh Forty-Four
Thousand Four Hundred Seventy-Nine Only) as on
08.07.2025 along with future interest at the contractual
rate on the aforesaid amount with effect from 09/07/2025
together with incidental expenses, cost, charges etc.

Notice dated: 11.07.2025

Symbolic

07th May
2026

Description of Properties:All that piece and parcels of immovable property situated at District-Malda Sadar, Sub-
Registration District-Malda Sadar, P.S.-Kaliachak, Mouza-Bishnuprasad, J.L No. 89, R.S Khatian No.123, L.R
Khatian No.4103, Plot No.657, measuring 03 Decimal of land and the said Land is butted and bounded as follows:
North: Feku Sk and Others, South: Chameli, East: 6 Feet Wide Pucca Rasta, West: 6 Feet Wide Pucca Rasta

Borrower:
Esraful Momin
Co-Borrower:

Noor Beli Khatun

Loan A/c No.
71180000015191
Arcil-2024C-004-

Trust
Bandhan Bank

2 Rs. 15,58,653.38/- (Rupees Fifteen Lakh Fifty-Eight
Thousand Six Hundred Fifty-Three and Paisa Thirty-
Eight Only) as on 05.08.2025 along with future interest
at the contractual rate on the aforesaid amount with

effect from 06/08/2025 together with incidental expens-
es, cost, charges etc., Notice dated: 05.08.2025

Symbolic

07th May
2026

Description of Properties: All that piece and parcels of land situated at District-Malda, P.S, Malda, Mouza-
Rashladaha, J.L. No. 107, L.R. Khatian No. 60 (old), 161 & 1903 (New). L.R. Plot No. 254, Nature-Bastu, Area-
03,65 decimal. The said Land is butted and bounded as follows: North: Jiten Das, South: Rasta, East: 17/A No
Plot, West: 6ft wide pathway

Borrower:
Manojit Karmakar,
Co-Borrower:

Sasthi Karmakar

Loan A/c No.
71180000007787
Arcil-2024C-004-

Trust
Bandhan Bank

3 Rs. 4,47,593.80/- (Rupees Four Lakh Forty Seven
Thousand Five Hundred Ninety Three and Paisa

Eighty Only) as on 30.07.2025 along with future interest
at the contractual rate on the aforesaid amount with

effect from 31/07/2025 together with incidental expens-
es, cost, charges etc. Notice dated: 31.07.2025

Symbolic

7th May
2026

Description of Properties: All that piece and parcels of land situated at District-Malda, P.S.-Kalichak, Mouza-
Mothabari, J.L No. 127, L.R. Khatian No. 2427(Old) & 4151(New), L.R. Plot No. 1192, Area-2.5 Decimal. The said Land
is butted and bounded as follows: North: As per Deed, South: As per Deed, East: As per Deed, West: As per Deed

Borrower:
Abu Bakkar
Co-Borrower:

MD Golam Mostak
and Sekh Sadek

Loan A/c No.
20007810000513
Arcil-2024C-004-

Trust
Bandhan Bank

4 Rs. 8,12,437.95/- (Rupees Eight Lakh Twelve
Thousand Four Hundred Thirty-Seven and Paisa
Ninety-Five Only) as on 24.07.2025 along with future
interest at the contractual rate on the aforesaid amount
with effect from 25/07/2025 together with incidental

expenses, cost, charges etc. Notice dated: 24.07.2025

Symbolic

07th May
2026

Description of Properties: All that piece and parcels of land measuring 1.65 decimal more or less, recorded in
Current L.R Khatian No. 6720, L.R Plot No. 1930, J.L No. 127, Mouza: Mothabari, Gram Panchayet: Mothabari, with-
in the jurisdiction of P.S. Kaliachak, Registered Office at A.D.S.R: Malda, District: Malda, State: West Bengal. The
said Land is butted and bounded as follows: North: Yeasin, South: Road, East: Md Tajel Hossain, West: Amanat

Borrower:
Md Milu Hossain
Co-Borrower:
Momina Khatun

Loan A/c No.
70160000001498
Arcil-2024C-004-

Trust
Bandhan Bank

5 Rs. 7,59,764.86/- (Rupees Seven Lakh Fifty-Nine
Thousand Seven Hundred Sixty-Four and Paise
Eighty-Six Only) as on 25.07.2025 along with future
interest at the contractual rate on the aforesaid amount
with effect from 26/07/2025 together with incidental

expenses, cost, charges etc. Notice dated: 30.07.2025

Symbolic

07th May
2026

Description of Properties: All that piece and parcel of bastu land situated at District - Malda, P.S - Kaliachak, J. L.
No. 143, Mouza- Bara Nagar, L.R Khatian No. 1108, Current L.R Khatian No. 2274 & 2275, R.S and L.R Dag No.
730, under Jalalpur Gram Panchayet, measuring about 2.50 Decimal and the said property is bounded as under (as
per deed) : On or towards the East by: Salimuddin Momin, On or towards the West by: Salimuddin omin, On or
towards the North by: Hormuj Momin, On or towards the South by: 4.5 Feet Common Road

Borrower:
Dilbar Hossain
Co-Borrower:
Ajmira Khatun

Loan A/c No.
71180000012187
Arcil-2024C-004-

Trust
Bandhan Bank

6 Rs. 5,89,110.54/- (Rupees Five Lakh Eighty-Nine
Thousand One Hundred Ten and Paise Fifty-Four
Only) as on 30.07.2025 along with future interest at the
contractual rate on the aforesaid amount with effect from
31/07/2025 together with incidental expenses, cost,

charges etc. Notice dated: 30.07.2025

Symbolic

07th May
2026

Description of Properties: All that piece and parcel of bastu land situated at District - Maldah, P.S - Kaliachak,
A.D.SR - Kaliachak, J. L. No. 119, Mouza- Najirpur, L.R Khatian No. 1278, Current L.R Khatian No. 4031, Plot
No. 185, under Sujapur Gram Panchayet, measuring about 4 Decimal

Borrower:
Emaul Hoque
Co-Borrower:
Anowara Bibi

Loan A/c No.
71180000009573
Arcil-2024C-004-

Trust
Bandhan Bank

7 Rs. 16,00,215.84/- (Rupees Sixteen Lakh Two
Hundred Fifteen and Paise Eighty-Four Only) as on
10.07.2025 along with future interest at the contractual
rate on the aforesaid amount with effect from 11/07/2025
together with incidental expenses, cost, charges etc.

Notice dated: 10.07.2025

Symbolic

07th May
2026

Description of Properties: All that piece and parcels of land situated at District - Malda, P.S - English Bazar, J.
L. No. 146, Mouza- Gar Mahali, Old Khatian No. 123, New L.R Khatian No. 271, Plot No. 20, Gram Panchayet-
Mohitpur, measuring 5 Decimal and the said property is bounded as under: On or towards the East by: Road,
On or towards the West by: Land of Mohammad Seikh, On or towards the North by: Land of Hafijul Seikh
(Heka), On or towards the South by: Road

Borrower:
Abdul Majid Seikh
Co-Borrower:
Sahanaj Bibi

Loan A/c No.
71190000001739
Arcil-2024C-004-

Trust
Bandhan Bank

8 Rs. 15,67,540.96/- (Rupees Fifteen Lakh Sixty-Seven
Thousand Five Hundred Forty and Paise Ninety-Six
Only) as on 10.07.2025 along with future interest at the
contractual rate on the aforesaid amount with effect from
11/07/2025 together with incidental expenses, cost,

charges etc. Notice dated: 10.07.2025

Symbolic

07th May
2026

Description of Properties: All that piece and parcels of land situated at District - Malda, P.S - English Bazar, J.
L. No. 145, Mouza- Uttarampur, Current L.R Khatian No. 500, Dag No. 220 & 221, Gram Panchayet- Mahadipur,
measuring 3.0625 decimal and the said property is bounded as under (as per deed): On or towards the East
by: Masjid, On or towards the West by: 10 Feet Pucca Road, On or towards the North by: Rabiul Sekh, On
or towards the South by: Mohiuddin

Borrower:
Imran Khan
Co-Borrower:
Latifa Bibi

Loan A/c No.
71170000011147
Arcil-2024C-004-

Trust
Bandhan Bank

9 Rs. 14,27,455.47/- (Rupees Forteen Lakh Twenty-
Seven Thousand Four Hundred Fifty-Five and Paise
Forty-Seven only) as on 14.07.2025 along with future
interest at the contractual rate on the aforesaid amount
with effect from 15/07/2025 together with incidental

expenses, cost, charges etc. Notice dated: 14.07.2025

Sybolic

08th May
2026

Description of Properties: All That Piece And Parcel of Land situated at District - Malda, P.S. - Ratua, S.R.O.-
Malda, Mouza - Magurakhod, J.L. No. 81, L.R. Khatian No. 2703, L.R. Dag No. 1173, measuring 3 Decimal in
area and the said property is bounded as under: North: Land of Panchanan Sarkar, South: Land of Sri Indra
Narayan Sarkar, East: Common Road, West: Land of Sri Indra Narayan Sarkar.

Borrower:
Bikash Chandra

Sarkar
Co-Borrower:
Madhabi Sarkar

Loan A/c No.
71190000001399
Arcil-2024C-004-

Trust
Bandhan Bank

10 Rs. 10,61,342.24/- (Rupees Ten Lakh Sixty One
Thousand Three Hundred Forty Two and Paisa

Twenty Four Only) as on 17.07.2025 along with future
interest at the contractual rate on the aforesaid amount
with effect from 18/07/2025 together with incidental

expenses, cost, charges etc. Notice dated: 17.07.2025

Symbolic

08th May
2026

Description of Properties: All that piece and parcel of bastu land situated at District - Maldah, P.S - English
Bazar, J. L. No. 01, Mouza- Uttar Chandipur, Current L.R Khatian No. 2993, L.R Dag No. 243, under Shobhanagar
Gram Panchayet, measuring about more or less 5.5 Decimal and the said property is bounded as under: On or
towards the East by: Sekh Safiq, On or towards the West by: Najrul Islam, On or towards the North by:
Ansarul, On or towards the South by: Md Emdadul Hoque

Borrower:
Md Emdadul Islam
Co-Borrower:

Samima Yeasmin

Loan A/c No.
71160000005428
Arcil-2024C-004-

Trust
Bandhan Bank

11 Rs. 7,08,221.78/- (Rupees Seven Lakh Eight
Thousand Two Hundred Twenty-One and Paise

Seventy-Eight Only) as on 25.07.2025 along with future
interest at the contractual rate on the aforesaid amount
with effect from 26/07/2025 together with incidental

expenses, cost, charges etc. Notice dated: 30.07.2025

Symbolic

08th May
2026

Description of Properties: All that piece and parcel of immovable property situated at District-Malda, P.S-English
Bazar, J.L. No.18, Mouza-Anandamohanpur, Current L.R Khatian No. 507, Plot No. 185, measuring about 2.5
Decimal and the said property is bounded as under: On or towards the East by: Self, On or towards the West
by: Haripada Das, On or towards the North by: High Road, On or towards the South by: Shyamal Das

Borrower:
Beauty Das
Co-Borrower:
Ramkrishna Das

Loan A/c No.
71180000001998
Arcil-2024C-004-

Trust
Bandhan Bank

12 Rs. 15,76,448/- (Rupees Fifteen Lakh Seventy-Six
Thousand Four Hundred Forty-Eight Only) as on
08.07.2025 along with future interest at the contractual
rate on the aforesaid amount with effect from 09/07/2025
together with incidental expenses, cost, charges etc.

Notice dated: 08.07.2025

Symbolic

08th May
2026

Description of Properties: All that piece and parcels of land measuring 03 decimal, recorded in Current L.R
Khatian No. 4063, L.R Plot No. 139, J.L No. 89, Mouza: Bishnuprasad, Gram Panchayet: Uttar Laxmipur, within
the jurisdiction of P.S. Kaliachak, Registered Office at Sub-Registrar: Muthabari, District: Malda, State: West
Bengal The said Land is butted and bounded as follows: North: Land of Tanu Sheikh, South: Common Passage,
East: Common Passage, West: Masjid.

Borrower:
Senaul Islam
Co-Borrower:
Sahar Nari Bibi

Loan A/c No.
71180000017048
Arcil-2024C-004-

Trust
Bandhan Bank

13 Rs. 14,58,939/- (Rupees Forteen Lakh Fifty-Eight
Thousand Nine Hundred Thirty-Nine Only) as on

08.07.2025 along with future interest at the contractual
rate on the aforesaid amount with effect from 09/07/2025
together with incidental expenses, cost, charges etc.

Notice dated: 11.07.2025

Symbolic

08th May
2026

Description of Properties: All that piece and parcels of land situated at District-Malda, P.S-Kaliachak, J. L. No.
89, Mouza-Bishnuprasad, S.R.O. Mothabari, New L.R Khatian No. 3504, R.S & L.R Dag No. 141, Gram
Panchayet-Mohitpur, measuring 3 Decimal and the said property is bounded as under: On or towards the East
by: Saber Ali, On or towards the West by: Rafik Sk, On or towards the North by: Maksud Sk, On or towards
the South by: Road

Borrower:
Alamin Sk

Co-Borrower:
Md Khairul Alam

Loan A/c No.
71180000008345
Arcil-2024C-004-

Trust
Bandhan Bank

13 Rs. 10,78,930.76/- (Rupees Ten Lakh Seventy-Eight
Thousand Nine Hundred Thirty and Paise Seventy-
Six Only) as on 16.07.2025 along with future interest at
the contractual rate on the aforesaid amount with effect
from 17/07/2025 together with incidental expenses, cost,

charges etc. Notice dated: 16.07.2025

Symbolic

08th May
2026

Description of Properties:All that piece and parcel of bastu land situated at District - Malda, P.S - English Bazar,
J. L. No. 72, Mouza- Jhaljhaliya, Current L.R Khatian No. 1750, L.R Plot No. 86, measuring about 4.125 Decimal
and the said property is bounded as under: On or towards the East by: Sabita Mandal, On or towards the West
by: Shankar Mandal, On or towards the North by: Prabhas Mandal, On or towards the South by: Atul Sarkar

Borrower:
Haribhanjan Sarkar
Co-Borrower:

Mahadeb Mandal

Loan A/c No.
71170000004031
Arcil-2024C-004-

Trust
Bandhan Bank

14 Rs. 2,85,021.09/- (Rupees Two Lakh Eighty-Five
Thousand Twenty-One and Paise Nine Only) as on
13.11.2025 along with future interest at the contractual
rate on the aforesaid amount with effect from 14/11/2025
together with incidental expenses, cost, charges etc.

Notice dated: 17.11.2025

Symbolic

08th May
2026

Description of Properties: All that piece and parcels of land situated at District - Nadia, P.S - Kotwali (now
Bhimpur), J. L. No. 140, Mouza- Bhimpur, Touji No. 07, L.R Khatian No. 69, L.R Dag No. 1776 & 1777, Gram
Panchayet- Bhimpur, measuring 3 decimal and the said property is bounded as under: On or towards the East
by: Subir Bhattacharya, On or towards the West by: 10 Feet Wide Panchayet Road, On or towards the North
by: Biswajit Chakraborty, On or towards the South by: Sudhangshu Kundu and Others

Borrower:
Abhijit Kalipada
Chakraborty
Co-Borrower:

Binku Chakraborty

Loan A/c No.
71180000008265
Arcil-2024C-004-

Trust
Bandhan Bank

18 Rs. 6,27,375.22/- (Rupees Six Lakh Twenty-Seven
Thousand Three Hundred Seventy-Five and Paise
Twenty-Two only) as on 31.07.2025 along with future
interest at the contractual rate on the aforesaid amount
with effect from 01/08/2025 together with incidental

expenses, cost, charges etc. Notice dated: 31.07.2025

Symbolic

08th May
2026

Description of Properties: All that piece and parcels of land situated at District - Nadia, P.S - Taherpur, J. L. No.
17, Mouza- Kamgachi, Current L.R Khatian No. 4288/1, Plot No. 328/891, Gram Panchayet- Kalinarayanpur
Paharpur, measuring 7 decimal and the said property is bounded as under (as per deed): On or towards the
East by: Nikhil Biswal, On or towards the West by: Mr. Ashok, On or towards the North by: Amit Sanyasi, On
or towards the South by: Madhabi Biswas.

Borrower:
Rumpa Biswas
Co-Borrower:
Amit Biswas

Loan A/c No.
71170000005579
Arcil-2024C-004-

Trust
Bandhan Bank

19 Rs. 13,32,992.18/- (Rupees Thirteen Lakh Thirty-Two
Thousand Nine Hundred Ninety-Two and Paise

Eighteen only) as on 11.12.2024 along with future inter-
est at the contractual rate on the aforesaid amount with
effect from 12/12/2024 together with incidental expens-

es, cost, charges etc. Notice dated:11.12.2024

Symbolic

08th May
2026

Description of Properties: All that piece and parcels of land admeasuring about 10 decimal be the same or lit-
tle more or less lying and situated at Mouza: Masunda, J.L No. 122, Touji No. 11, R.S and L.R Dag No. 07, L.R
Khatian No. 186, Gram panchayet: Noapara Masunda, District: Nadia, P.S: Ranaghat, Pincode: 741255, State:
West Bengal. The said Land is butted and bounded as follows: North: Land of Mohan Ghosh, South: 6 Feet Wide
Kachha Road, East: Land of Kalipada Ghosh, West: Land of Manik Ghosh

Borrower:
Joydeb Ghosh
Co-Borrower:
Reba Ghosh

Loan A/c No.
20007810000378
Arcil-2024C-004-

Trust
Bandhan Bank

19 Rs. 8,26,274.64/- (Rupees Eight Lakh Twenty-Six
Thousand Two Hundred Seventy-Four and Paisa
Sixty-Four only) as on 08.07.2025 along with future
interest at the contractual rate on the aforesaid amount
with effect from 09/07/2025 together with incidental

expenses, cost, charges etc. Notice dated: 08.07.2025

Symbolic

08th May
2026

Description of Properties: All that piece and parcels of land situated at District - Nadia, P.S - Ranaghat, J. L.
No. 122, Mouza- Masunda, L.R Khatian No. 70, R.S & L.R Dag No. 235, Gram Panchayet- Noapara-Masunda,
measuring 2.25 decimal and the said property is bounded as under (as per deed): On or towards the East by:
By Amal Chakraborty & Others, On or towards the West by: By Heirs of Krishnachandra Ghosh, On or towards
the North by: By Heirs of Krishnachandra Ghosh, On or towards the South by: By 12 Feet Wide Pucca Road

Borrower:
Bappa Ghosh
Co-Borrower:
Aparna Ghosh

Loan A/c No.
20007810000322
Arcil-2024C-004-

Trust
Bandhan Bank

20 Rs. 08,05,516.61/- (Rupees Eight Lakh Five Thousand
Five Hundred Sixteen and Paise Sixty-One only) as
on 08.07.2025 along with future interest at the contractu-

al rate on the aforesaid amount with effect from
09/07/2025 together with incidental expenses, cost,

charges etc. Notice dated: 08.07.2025

Symbolic

08th May
2026

Description of Properties: All that piece and parcels of land situated at District - Nadia, P.S - Ranaghat, J. L.
No. 08, Mouza- Raghabpur, Touji No. 11, L.R Khatian No. 34/1 and 34/2, L.R Dag No. 1079 & 1085, Gram
Panchayet- Ramnagar-II, measuring 6.333 decimal and the said property is bounded as under (as per deed): On
or towards the East by: Manikumar Biswas, On or towards the West by: Niranjan Biswas, On or towards the
North by: 6 Feet Wide Kancha Road, On or towards the South by: Jaladhar Biswas.

Borrower:
Anupam Biswas,

Manabendra Biswas,
Anand Biswas
Co-Borrower:
Ranu Biswas

Loan A/c No.
20007810000457
Arcil-2024C-004-

Trust
Bandhan Bank

21 Rs. 8,47,297.07/- (Rupees Eight Lakh Forty-Seven
Thousand Two Hundred Ninety-Seven and Paise

Seven only) as on 08.07.2025 along with future interest
at the contractual rate on the aforesaid amount with

effect from 09/07/2025 together with incidental expens-
es, cost, charges etc. Notice dated: 08.07.2025

Symbolic

08th May
2026

Description of Properties: All that piece and parcels of land measuring 2.54958 decimal more or less alongwith
one storied building measuring about 360 sq. ft., recorded in Current L.R Khatian No. 6679, L.R Plot No. 5163,
Ward No. 06, Holding No. 21/2 (A), J.L No. 69, Mouza: Phirojpur, within the jurisdiction of P.S. English Bazar, Sub-
Registry Office: Malda, District: Malda, State: West Bengal. The said Land is butted and bounded as follows:
North: Municipality Road, South: Sankar Dutta, East: Sudhanshu Sinha, West: Dilip Dutta.

Borrower:
Sankar Dutta
Co-Borrower:
Amita Dutta

Loan A/c No.
71190000004283
Arcil-2024C-004-

Trust
Bandhan Bank

15 Rs. 15,76,686/- (Rupees Fifteen Lakh Seventy-Six
Thousand Six Hundred Eighty-Six Only) as on

08.07.2025 along with future interest at the contractual
rate on the aforesaid amount with effect from 09/07/2025
together with incidental expenses, cost, charges etc.

Notice dated: 10.07.2025

Symbolic

09th May
2026

Description of Properties: All that piece and parcels of land measuring 02 dec, of land, appertaining to L.R. plot
No.-586, under L.R. Khtian No.-82, within Mouza No.-72, Raghunathpur, under P.S. Nakashipara, within the office
of Sub- Registrar at Bethuadahari, District- Nadia. The said Land is butted and bounded as follows: North: As per
Deed, South: As per Deed, East: As per Deed, West: As per Deed.

Borrower:
Alauddin Sekh
Co-Borrower:

Mahimabibi Sekh

Loan A/c No.
71170000004361
Arcil-2024C-004-

Trust
Bandhan Bank

16 Rs. 11,41,722.64/- (Rupees Eleven Lakh Forty One
Thousand Seven Hundred Twenty Two and Sixty
Four Paisa Only) as on 18.07.2025 along with future
interest at the contractual rate on the aforesaid amount
with effect from 19/07/2025 together with incidental

expenses, cost, charges etc. Notice dated:18.07.2025

Symbolic

08th
May 2026

Borrower:
Babulal Pramanik
Co-Borrower:

Shipra Pramanik

Loan A/c No.
71190000000980
Arcil-2024C-004-

Trust
Bandhan Bank

17 Rs. 11,52,964.78/- (Rupees Eleven Lakh Fifty-Two
Thousand Nine Hundred Sixty-Four and Paise

Seventy-Eight only) as on 08.07.2025 along with future
interest at the contractual rate on the aforesaid amount
with effect from 09/07/2025 together with incidental

expenses, cost, charges etc. Notice dated: 16.07.2025

Symbolic

08th
May 2026

Description of Properties: All that piece and parcels of land situated at District - Nadia, P.S - Nakashipara, J. L.
No. 102, Mouza- Muragachha, L.R Khatian No. 2547, L.R Dag No. 822/1809, Gram Panchayet- Muragachha,
measuring 6 decimal and the said property is bounded as under (as per deed): On or towards the East by: Land
of Meghnath Biswas and Others, On or towards the West by: Road, On or towards the North by: Road, On
or towards the South by: Land of Meghnath Biswas and Others.

ASSET RECONSTRUCTION COMPANY (INDIA) LTD.
Registered Office: The Ruby, 10th Floor, 29 Senapati Bapat Marg, Dadar (West), Mumbai-400028.
Tel: +91 2266581300. www.arcil.co.in . Branch Office: Room No. 1001, 10th Floor, Signet Tower, DN 2,
Sector V, Salt Lake, Kolkata-700091, West Bengal. Ph. No.03348226608, CIN-U65999MH2002PLC134884
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CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

E-Auction Sale Notice For Sale Of Immovable Secured Assets Under The Securitisation And Reconstruction Of
Financial Assets And Enforcement Of Security Interest Act, 2002 Read With Proviso To Rule 8 (6) & 9(1) Of The

Security Interest (Enforcement) Rules, 2002 (“Rules”)
The financial facilities of Assignor mentioned herein (hereinafter referred to as (“Assignor/Original Lender”) have been assigned to
Edelweiss Asset Reconstruction Company Limited acting in its capacity as trustee of various trusts mentioned clearly in column
provided. Pursuant to the said assignment, EARC stepped into the shoes of the Assignor and exercises its rights as the secured creditor.
That EARC, in its capacity as secured creditor, had taken possession of the below mentioned immovable secured assets under 13(4) of
SARFAESI Act and Rules there under.
Notice of 30 days is hereby given to the public in general and in particular to the Borrower and Guarantor (s) that the below described immovable
secured assets mortgaged in favor of the Secured Creditor, the physical possession of which has been taken by the Authorised Officer (AO) of
Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis, for recovery of the amounts mentioned herein
below due to EARC together with further interest and other expenses/costs thereon deducted for any money received by EARC from Borrower and
Guarantor. The Reserve Price and the Earnest Money Deposit are mentioned below for each property.

DETAILS OF SECURED ASSET PUT FOR AUCTION:
S.

No.
Loan Account No/

Name of the
Selling Institution

Name of Borrower/
Co-Borrower/Guarantor

Trust
name

Total Outstanding
Dues in INR

AS ON 12.05.2026

Reserve
Price INR

Earnest Money
Deposit (EMD)

in INR

Date and
Time of
Auction

Type of
Possess

ion

IMPORTANT INFORMATION REGARDING AUCTION PROCESS:
1. EMD Demand Drafts (DD) shall be drawn in favor of “EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED - EMD ACCOUNT”

payable at Mumbai
2. EMD Payments made through RTGS shall be to : Name of the Account No. EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED -

EMD ACCOUNT” Account No : 000405158602 ; Name of the Bank - ICICI BANK; IFSC Code : IFSC ICIC0000004

For detailed terms and conditions of the sale, please refer to the link provided in EARC’s website i.e. https://auction.edelweissarc.in
Date: 13-05-2026, Place: WEST BENGAL Sd/- Authorized Officer, For Edelweiss Asset Reconstruction Company Limited

3. Last Date of Submission of EMD
4. Place for Submission of Bids
5. Place of Auction (Web Site for Auction)
6. Contact Person with Phone No.
7. Date & Time of Inspection of the Property

Received 1 day prior to the date of auction
1st Floor, Edelweiss House, off CST Road, Kalina, Mumbai-400098
E-Auction (https://auction.edelweissarc.in)
Customer care: 1800 266 6540
As per prior appointment

Description Of Property: The Property Being A Plot Of Land Admeasuring 3 Cottah Situated At 122/118 Ray Bazar, Ward No.7,J.L.No.9 Mouza-
Bali,Khatian No.264,Dag No.1722 P.S.Chinsurah, Dist-Hooghly, Alongwith The Undivided Proportionate Share Of The Land & The Construction
Existing Thereon Present & In Future("The Said Property").

1 470727817
MR. RAMANUJ ADHIKARY
(BORROWER) ALONGWITH
MRS. SUPRIYA ADHIKARY

(CO-BORROWER)

EARC-
TRUST-
SC-469

Rs. 17,33,807.00
(LAN No.

470727817)
₹ 20,00,000/- ₹ 2,00,000/- 29.05.2026

at 1:00PM Physical

Description Of Property: The Property Being Flat No.: 13 Admeasuring 747 Sq. Ft Approx, On The Third Floor Of Block: Sunflower, In The Housing
Project Known As "Balaji Garden" , Constructed Upon Land Admeasuring 15 Cottahs 7 Chittaks 20 Sq. Ft (Approximately), Situated At Mouza:
Chandernagore, Jl No.: 1, Rs Khatian No.: 539, Lr Khatian No.: 58, Lr Khatian No.: 2757, Rs Dag No.: 855, Lr Dag No.: 1296, Sheet No.: 9, Holding
No.: 45a (Old) 48 (New), Palpara Main Road (West), Within Ward No.: 8 Of Chandernagore Municipal Corporation, P.S.: Chandannagar, Dist.:
Hooghly, Alongwith The Undivided Proportionate Share Of The Land And The Construction Thereon Present And In Future ("The Said Property").

2 608664949 MR. GHOSH DEV KUMAR
EARC-
TRUST-
SC-469

Rs. 32,78,372.51
(LAN No.

608664949)
₹ 14,50,000/- ₹ 1,45,000/- 29.05.2026

at 1:30PM Physical
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